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DETENTION aiD RELEASE OF MEMBERS
The following cchmiunication date
£o the Hon'ble Speaker, Delhi legislative ASsSembly, from the

Addl. Dy. Commissioner of Police, North East District, Delhl
was received on 29th November, 1994

d 28.11.19%4 addressecd

"S/Shri Matin ahmed, Ramvir Singh Bidhuri and
Parvej Hashmi, MLAs alongwith their other
Supporters were detained under Section 6%
Of Delhi Police aAct, 1978 at 12.2% P.M. on
28.11.1994 for not obeying the lawful
directions of police at Chauhan Banger.

They were left free at 1.00 P.m.
on 28.11.1994 when they agreed not to

take out the procession as they determined
earlier.”
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